SURDAY ) INE 16, 20024 VA A P B R PRE S O Cahe

FE SUNDAY

FORM B
PUBLIC ANNOUNCEMENT
(Reguiaticn 12 of the msolency and Bankrugtey (Liquidaton Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
WS, SHIVAANI ALLOYS STEEL CASTINGS LIMITED

ns PARTICULARS DETAILS

1.| Name ol corporale ceblon LYS. SHIVAANI ALLOYS STEEL CASTINGS LIMITED
2. | Date of inzorporafion of corporate debler - 21-11-71880
d

.| Authority under which corporate dedtoris RO Hycerabad
incarparatad fregistered

4. | Corporale Idenlity No. ¢ Limited Liablily | J27108TG18C0PLCO120M

Identification No. of corporate cedior

5| Address of ina registared offics and ovincpa | Plot No. 17, Shanti Shikhara Apartmarts, RN, Road,
ffics [if any) of corporate daotor Somajiquca, Hyderabad. 500082

b.| Date of closure of [1zchvency Resalution Process 1 3-06-2024

7.| Liquidation commencemant daté o 14-06-2024 (cale of receipt of the liquication orders)
corporate debfor

B.| Nama and ragistrafion numnar of the M. MADASA KUMAR
nsovency professional acting as liuidalor  Lys Glebal Insclvercy Professionzls Prvate Limifed,
8-2-248/A'516, Plot No.717, Road No.2, Joumalist Calany,
Banara Hlls. Hyderabad - 500 034.
Emai: kumamedas@gmail.com
Fhone: 9866512519
IE BUIP-001/IP-P01 580/2013-201 2465
9. Lagt datz for submissicr of Claims 14-07-2024
Notice is hereby given Lhal the Hon'ble Natiors| Company Law Tribunial - Hyderabad has ordered
inttiation of [iquidation proceedings against Mis. Shivaani Alloys Steel Castings Limited vide
ordera dated 13-06-2024
The staksholders of M/s. M's. Shivaani Alloys Steel Castings are hereby called upon (o submit
the proof of their claims, on ar before 14-07-2024 to the liquidator at the addrass mentioned
againstitem &.
The financial creditors shall submil their proofl of claims by electronic means only. All other
slakeholders may submil lhe proofof claims in parson, by postor by elecironic means.
Submission of false ormisleading proofs of ¢laim shall attract penalties.

MADASA KUMAR
Cale 16-06-2024 Liguidator
Flace: Hyderabad IBBUIP-001/1P-P01890/2019-20/ 12265




